
THE WGH COURT OF MEGHALAYA 

SHILLONG 
 ' 

, 
Dated, Shillong 23''" December, 2016 

No. IJCM.II/t84/ 20t5/ 4925 : Hon'ble the Chief Justice in exercise of 

the 	powers under Rule 7 (B) 5 of High CoUit of Mcghalaya Rules 2013, is pleased 

to trnru.fer and po.st to the following .Judicial Officers as under:­

' 
TING~OWTRANSFER.RED 1PRESENTPOS

SL !1..\ME 	 GRADE AND POSTED AS..;o. 

1 Sh l'i Albert W Gnld(•·lll Joint Rcgistrar Judicial Magistrate First 
1 Class,West Khasi Hills 

Chief Justice's Seer etariat , 
1~1nong .Judicial Officer Cum· OSD ini-lon' blc the 

District ,Nongstoin 
lligh Court of Meghalay;~ 

Shn Tcmsu T ~1 Grac.k-III Judicial ~lagistrare First Joint Registrar 
Class,\\' est Khasi IIills Cum- OSD in llon'ble the -" Sangma Judicial Ofl!ccr . Chief Justice's Secretariat, 

lligh Court of Mcghulaya 
District :-longst om 

The above mcumbl.'nts are to join their rcspccti\'C offices on or before the 


2"d Jnnuary, 2017. 


By Order, 

~ 
&Ji.GlSIRAR...GENERAI.• 

• 

• Memo No.IICM.II/t84/2015/ 492..sA Dated, Shillong 23r<1 December, 2016. 

Copyfor i'lformation to:· 

J. 	 The Secretary to the Gouernment, Law Department, Shillong with u 

request to issue the related Notificaticms affecting fimctioning of the 

respective District Courts as per relevant Acts, Rules and Regulations, 

etc . 

.2. 	 The Accountant General (A& E), Meghuluyu, Shillong. 

3. 	 The Joint Registmr cum Scaetary to Ilon'ble the Chief Justice, High 


Cow·t ofMeghaluya, Shillong. 

' .J. 	 The Priuate Secretury to Hon'ble Mr. Justice Sudip Rajan Sen, Judge, 


High Court ofMcgha/aya, Shi/long . 


• 


• 




s. 	 The Private Secretary to Han 'ble Mr. Justice Ved Prakash Vaish, Judge, 
• 

lliqh Court ofMeglwlaya, Shillong. 

6. 	 The Treasury Officer, ShillonyiNongstoin. 

7. 	 The District and Sessions Judqe, Shillcmg I Jowai I Nongpoh I Tura I 
Vongstoin Williamnagar for information. 

8. 	Shri Albert W Lanony, Judicial Officer Gmde-JJ/. 

9. 	 Shri Temsu T J"l Swzqma, Judzl'ial Officer Grad(• l/1. 

10. "I /z( System Analyst, High Court of Meghalaya, Shillony, to upload the 

Notification in the Official Web-site. 

11. 	Office File . 

• 
• 

• 

• 

• 

, 

• 
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